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आदेश / O R D E R 
 

Per Manoj Kumar Aggarwal (Accountant Member) 

1. The captioned appeal by assessee for Assessment Year [AY] 

2012-13 primarily contest invocation of revisional jurisdiction u/s 263 by 
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Ld. Pr. Commissioner of Income Tax-1, Mumbai vide order dated 

29/03/2017.  

2. The Ld. Counsel for assessee [AR], at the outset, drew our 

attention to the fact that the assessee has no grievance against the 

consequential order passed by the lower authorities and therefore, the 

assessee was no more interested in pursuing the present appeal and 

wants to withdraw the same. A request in this regard has been placed on 

record vide letter dated 17/10/2017. The Ld. Sr. DR raised no objection 

against the same. 

3. In view of the above, the assessee’s appeal stands dismissed in 

limine.  

Order pronounced in the open court on 25th   October, 2017. 

 
                                 Sd/-                                                        Sd/- 

                      (D.T. Garasia)                                (Manoj Kumar Aggarwal) 

     �ाियक सद� / Judicial Member              लेखा सद� / Accountant Member   
  
मंुबई Mumbai; िदनांक Dated :  25.10.2017   
Sr.PS:- Thirumalesh                                             
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